NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Friday the 034 day of November 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and
Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) Dr. Yarlagadda Mr. Aniruddh
(Ins) No. 382/2023 Krishna Mohan Krishnan
For Stay Vs
IA No. 1159/2023 Dantu Indu Sekhar &
For Urgent Hearing 2 Ors.
IA No. 116/2023
2 Comp App (AT) (CH) Mr. G. Ms. S Manjula Devi Mr. B Dhanaraj
(Ins) No. 383/2023 Balasubramaniam & For Caveator
For Condone Delay Anr.
IA No. 1161/2023 Vs
P Eswaramoorthy & 2
Ors.
3 Comp App (AT) (CH) Malaxmi Infra Mr. Avinash Mr. Sandeep Bajaj
No. 90/2023 Ventures India Pvt. Krishnan Ravi For Caveator
Ltd.
Vs
Mic Electronics
Limited
4 Comp App (AT) (CH) Mr. Abdul Rahman Mr. Anirudh Mr. TK Bhaskar
No. 89/2023 Hadi Ali & 4 Ors. Krishnan For Caveator
For Stay Vs
IA No. 1125/2023 Mohammed
Imtiyazuddin & 22
Ors.
For Directions
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
S IA No. 1014/2023 D Srinivasa Rao Mr. D Srinivasa Rao | Mr. T
(Recall) Vs Ravichandran

in

Comp App (AT) (CH)
(Ins) No.159/2023
For Stay

IA No0.527/2023
For Clarification

IA No. 967/2023

Stressed Assets
Stabilization Fund &
Anr.




For Direction/Convenience Compilation

(CA (AT) No. 59/2020)

Ors

Vs

M/s Maurya Infotek
Pvt Ltd & Anr.

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
6 TA (AT) No. 229/2021 | Sai Syntex Co. Mr. Ankur Goyal Mr. VV Sivakumar-
(CA (AT) (Ins) No. Vs R2
342/2020) Atlanti Spinning &
Weaving Mills Ltd.
7 TA (AT) No. 280/2021 | Gurukrpa Ayurvedic Mr. K Parameshwar
(CA (AT) No. 80/2020 | Heritage Pvt Ltd &
For Stay Anr.
IA No.1290/2020 Vs
For Seeking Mr. K.
Permission Balagangadharan &
IA No. 1291/2020 11 Ors.
For Exemption
IA No. 1292/2020) WITH
8 TA (AT) No. 281/2021 | Aruna Unnikrishanan | M/s Saiby Jose
(CA (AT) No. 81/2020 | & Anr
For Stay Vs
IA No.1293/2020) K Balagangadharan &
11 Ors
WITH
9 TA (AT) No. 286/2021 | AV Gopalakrishnan & | Mr. Parvathy
(CA (AT) No. Anr Vijayan
129/2020 Vs
For Stay K Balagangadharan &
IA No. 1892/2020 13 Ors
For Exemption
IA No. 1893/2020)
10 | TA (AT) No. 277/2021 | Smt.Abhilasha & 2 Mr. Gautam Bajaj

For Hearing (Part Heard)

No.32/2022

Nambi, Shareholder
cum Director of
Manasanthi Mental
Health Care Pvt. Ltd.
Vs

The Registrar of
Companies, Chennai

Kumar

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
11 Comp App (AT) (CH) Sivagnanagovindasamy | Mr. CS K. Gaurav Mr. Avinash

Krishnan Ravi




For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
12 | Comp App (AT) (CH) LICHFL Trustee M/s J Sagar Mr. CV
(Ins) No. 357/2023 Company Pvt Ltd Associates Shaiendhran- R1
For Condone Delay Vs Mr. Vinod Kumar
IA No. 1085/2023 Lakshita Jain & 2 Ors.
For Exemption
IA No. 1084/2023
For Stay
IA No. 1087/2023
13 | Comp App (AT) (CH) SSP Pvt Ltd Mr. JR Jayant Mr. M Maharshi
(Ins) No.99/2022 Vs Viswaraj
Vintage Coffee Pvt Ltd
14 | Comp App (AT) (CH) GVRS Manian Mr. Subhang P Nair | Mr. TK Bhaskar
(Ins) No. 31/2023 Vs Mr. Mayan H Jain
For Stay R. Venkatakrishnan
IANo. 116 & Liquidator, St. John
117/2023 Freight System Ltd.
To implead
IA No. 621/2023
15 | Comp App (AT) (CH) Punjab National Bank Mr. Varun
(Ins) No. 320/2023 Vs Srinivasan
For Stay Shri Shivadutt
IA No. 977/2023 Bannanje, Liquidator of
M/S Falcon Tyres Ltd.
(In Liquidation)
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
16 TA (AT) No.28/2022 Mr. Tumkur Vajram Mr. M.Pretham M/s Poovayya &
(CA (AT) No. 44/2019) | Shetty Jayawanth & Co
Anr. Mr. Abhishek
Vs Kumar
M/s Agile Labs Pvt Ltd
& Ors.
17 TA (AT) No. 184/2021 | Rakesh P Sheth Mr. Udian Sharma Mr. Vivek Jain
(CA (AT) (Ins) No. Vs
210/2020) Indus Cityspaces and
Constructions Pvt. Ltd.
18 Comp App (AT) (CH) Srinivasa Ediffice Pvt. Mr. VVSN Raju Ms. G. Kalpana-

(Ins) No. 112/2022
For Exemption

IA No. 263/2022
For Stay

IA No. 262/2022

Ltd.

Vs

ECI Infra Towers
Company Pvt Ltd &
Anr.

R1




19 Comp App (AT) (CH) Ajeesh Kumar S & 8 Mr. Eshwar Mr. Shivshankar
(Ins) No. 161/2021 Ors Sabapathy R.Panicker- R1 &
For Stay Vs R2 Mr. Vinod PV-
IA No. 330/2021 Kerala Industrial R3 & R4
Infrastructure
Development
Corporation & 3 Ors
20 Comp App (AT) (CH) Sawraj Kumar Mr. S Kaushik M/s Uday Shankar
(Ins) No.235/2021 Vs Ramaswamy Associates
For Directions Expat Projects and
IA No. 495 & Development Pvt Ltd
496/2021
21 Comp App (AT) (CH) Kenstream Ventures Mr. R Sathish M/s Ramalinga &
(Ins) No. 237/2021 LLP Kumar Associates- R1
For Stay Vs Mr. NP Vijay
IA No 499/2021 Kotak Mahindra Bank Kumar-R3
To Adv. Hg. Ltd. & 2 Ors
IA No. 970/2022
WITH
22 Comp. App (AT) (CH) Puravankara Ltd Mr. R Sathish M/s Ramalinga &
(Ins) No. 241/2021 Vs Kumar Associates - R1
For Stay Kotak Mahindra Bank Mr. NP Vijay
IA No 509/2021 Ltd & 2 Ors Kumar-R3
To Adv. Hg.
IA No. 972/2022
23 Comp App (AT) (CH) The Regional Provident | M/s K. Ramu & Mr. Ravi
(Ins) No. 5/2022 Fund Commissioner- II | R.Vishnu Rajagopalan
For Condone Delay & Anr
IA No. 14/2022 Vs
To dispense with Merchem Ltd
IA No. 12/2022
For Stay
IA No. 13/2022
For Urgent Hearing
IA No. 15/2022
For Amendment
IA No. 1078/2022
24 Comp App (AT) (CH) G. Sreevidhya Mr. R Parthasarathy | Mr. Udian Sharma
(Ins) No. 106/2022 Vs
Karismaa Foundations
Pvt. Ltd.
25 Comp App (AT) (CH) Mr. K. Subramanian Mr. Mayan H Jain Mr. Vinod PV,
(Ins) No. 353/2022 Vs Ms. Reetha D - R1
For Stay Mr. K. Parameswaran
IA No. 799/2022 Nair, Erst. RP &
Suspended Liquidator
of Sree Bhadra Parks &
Resorts Ltd. & S Ors.
26 | Comp App (AT) (CH) Axis Overseas Ltd. Ms. Sadapurna Mr. K Moorthy- R1

(Ins) No. 39/2023
For Exemption

IA No. 138 &
139/2023

Vs
Mr. Krishna Vasudevan
& 6 Ors

Mukherjee

Mr. ML Ganesh-R2
M/s Shivkumar &
Suresh- R3




27

Comp App (AT) (CH)
No. 04/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. George Gomez

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

28

Comp App (AT) (CH)
No. 05/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Fibin Francis

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

29

Comp App (AT) (CH)
No. 06/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Jude Antony

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

30

Comp App (AT) (CH)
No. 07/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Antony Jaison

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

31

Comp App (AT) (CH)
No. 12/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Brightes Stephen

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

32

Comp App (AT) (CH)
No. 13/2023

M/s. Bhagyodayam

Company represented

by its Administrator

Mr. Jinan K.R.

Vs

Mrs. Liya Clara
WITH

. Philip Mathew

Mr. B Ashok
Shenoy

33

Comp App (AT) (CH)
No. 14/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Mrs. Hyma Joseph

WITH

. Philip Mathew

Mr. B Ashok
Shenoy




34

Comp App (AT) (CH)
No. 15/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Mrs. Mary Francis

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

35

Comp App (AT) (CH)
No. 16/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R. Vs K.C
Francis

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

36

Comp App (AT) (CH)
No. 17/2023

M/s. Bhagyodayam
Company represented
by its Administrator

Mr. Jinan K.R. Vs Shri.

Paul P. George

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

37

Comp App (AT) (CH)
No. 18/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Nelson Thoris

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

38

Comp App (AT) (CH)
No. 19/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Mrs. Priya Rameshan

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

39

Comp App (AT) (CH)
No. 20/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Nixon T. S.

WITH

. Philip Mathew

Mr. B Ashok
Shenoy

40

Comp App (AT) (CH)
No. 21/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Oswin Antony

WITH

. Philip Mathew

Mr. B Ashok
Shenoy




41

Comp App (AT) (CH)
No. 22/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Reghunath P.V.

WITH

Mr

Mr. B Ashok
Shenoy

. Philip Mathew

42

Comp App (AT) (CH)
No. 23/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Soy Manuel
Mendez

WITH

Mr. B Ashok
Shenoy

. Philip Mathew

43

Comp App (AT) (CH)
No. 24/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. Vijesh V. C.

WITH

Mr. B Ashok
Shenoy

. Philip Mathew

44

Comp App (AT) (CH)
No. 25/2023

M/s. Bhagyodayam
Company represented
by its Administrator
Mr. Jinan K.R.

Vs

Shri. William James

Mr. B Ashok
Shenoy

. Philip Mathew

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Technical)

Chennai Bench



http://www.nclat.nic.in/

